FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ALKA INDIA LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Alka India Limited
2. | Date of incorporation of corporate debtor 30/11/1993
3. | Authority under which corporate debtor is | ROC-Mumbai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | L99999MH1993PLC168521
Identification No. of corporate debtor
5. | Address of the registered office and principal | Gala No. D- 3/4/5, Hatkesh Udyog
office (if any) of corporate debtor Nagar-1, Off. Mira Bhayandar Road,
GCC Road, Mira Near Hatkesh
Substation Thane - 401 107
6. | Insolvency commencement date in respect of | 18-12-2023
corporate debtor
7. | Estimated date of closure of insolvency | 15-06-2024
resolution process
8. | Name and registration number of the insolvency | Name: Dharmendra Dhelariya
professional acting as interim resolution | Reg No.: IBBI/IPA-0001/1P-
professional P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution | Address: A/201, Suryadeep Tower, Nr.
professional, as registered with the Board Navneet Prakashan, Gurukul road,
Memnagar, Ahmedabad, Gujarat -
380052
E-mail ID: dhelariya@gmail.com
10. | Address and e-mail to be used for correspondence | Address: Dharmendra Dhelariya
with the interim resolution professional B-605, Titanium Square, Thaltej Cross
Road, Thaltej, Ahmedabad, Gujarat —
380054
Email Id: cirp.alkaindia@gmail.com
11. | Last date for submission of claims 01-01-2024
12. | Classes of creditors, if any, under clause (b) of | To be ascertained
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | To be ascertained
act as Authorised Representative of creditors in a
class (Three names for each class)
14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at: Physical Address: B-605, Titanium
Square, Thaltej Cross Road, Thaltej,
Ahmedabad, Gujarat — 380054
Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Alka India Limited on 18®
December 2023.




The creditors of Alka India Limited, are hereby called upon to submit their claims with proof
on or before 1% January 2024 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class To be ascertained in Form
CA.

.
(Dharmendra Dhel LI ¢

Interim Resolution Professional 6*)%19 Tea
In the matter of Alka India Limited
Registration Number : IBBI/IPA-001/IP-P00251/2017-18/10480
AFA Number: AA1/10480/02/290224/105506

AFA valid upto 29/02/2024

,&\)

Date : 21* December 2023
Place : Ahmedabad
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MIRAE ASSET #

Mutual Fund

Fake website links in the name of Mirae Asset Mutual Fund
It has b bserved that two links under the name of Mirae Asset Mutual Fund

CanialHous, Do, il .
Mumba-400097, I
G Notvorking)

.| Address of he registeres ofce

and are formed by the fink - hitps:/fh nets! & hitps:/ih:

We would lie to Inform the puhlm in gsnera\ that Mirae Asset Mutual Fund and Mirae Asset Investment
1P with these fake links and shall not be held liable

2

|3 URCof website:
4, Detalls ofplace where malorty of fed
assels are located

The Company has cinema
across Intia.The assets are nstaled at these
Cinema stes. Complete ceals shal be made
availble through e-mail at

5. Installedcapacity of main procucts/ 700- 150 sceens
Senices
Year
7. | Number of employess/ workmen Presenty NI
0 ‘Avalblo Jorthough
40 yeers, It of recitors, elevant ates =
ents of the process are
avalable at.
o[ Elgbilly i EOl s invited for asawhoe

for any losses whatsoever; and wa condemn this act of defrauding investors. W advisa the investors to
not fall prey to these fake link and stay vigilant of such scams.

‘We urge the investors to visit Mirae Asset Mutual in/ or contact
Miras Assat Invastment Managers (India) Private Limited officials for any nformation an our products and
services.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD
(Asset Management Company for Mirae Asset Mutual Fund)
Place ;: Mumbai Sdl-
Date : December 20, 2023
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private i.:mm:d) (CIN: UG5990MH2019PTC324625).

ficants und
hon 501 s otk s ovalatlo
Debioras a whol aer excucing cerlan oo

Corporate Office: 606. 6th Floor. Windsor Building, Off CST Road, Kalina. Sanlacmz(E).
Murmbai - aﬂOOQB ITBDDNSO???{TUI\(meL

PUBLIC NOTICE for ﬂl of securities [ICIIII CPs) to

Rsset Reconstruction Companies (ARCs) or other Regulated Entities.
NOTICE is hereby given that IAMGL, being an Asset Management Comgany of IFCL
Mutual Fund (IDF) hereby calls for bids from ARCs or ofher reguiated entities for buying
the below-mentioned securities under default from the respective schemes of IFCL
Mutual Fund(IDF) on 100% cash basis.

Reserve
s. i " ISIN of
Particul "
No| lssuer Name articular of Security Socurity (!Pm\ocel)
1. |Feedback Infra|12.75% Secured Listed Rated| INESEIMOTOTT[ 15
Private Limited NCDs of Feedback Infra
Private Limited-20/12/2022
2. [ ILFS Transpartabion | .20% Unsecured NCOs 15
NetworksLimted  [IL&FS Transportation
Networks Limiied
3. [Infrastructure|infrastructure Leasing &|Nga7iD1auss| 5825
Leasing & Services L 1014Kss | 16.30
ServicesLimiled | Commercial Papers (GPs)
4. | Feedback Energy | Feedback Energy Distribution| INE384W14033]
Distrbution Carvany | Company Limited Commercial| INE384W14025)
Limited Papers (CPs)

“Bid Document” containing the terms & conditions of sale may be downloaded from our
website i.e., www.ifclml.com. For any queries or clarficaiions in this regard, please
al011-24885002-09

RBSA Restructuring Advisors LLP, DLF Gorporate Park, 4* Floor, Tower 48, Gurgaon, Haryana- 122007]

Eligblly avalabl
| | through e-mail at cipCiTEMAVEITES @A mmr Mutual Fund investments are subject to market risks,
J 10.] Last date for recept of expression of neres| ary 2024 read all scheme related documents carefully.

{Date ofsue ofpovsiona s of 12 danuary 2024

prospective
1] Last o for somission ofctfckons o 17 ey 224

provisin:
Ta]Date Mlssue oﬂnal lstof prospecive | 22" January 2026
|| resolution appiicant 4
2] Date of ssue of informaton memorandu, | 22° January 2024 N

exalugion mar ad egues for escu L R ORGET i 3w

plns o prospecive rescon aplcants | _ TRUST Asset Management Private Limited
15, Last date for submission of resolution plans | 25" February 2024 CIN UGSQZQMPQUI"VTCJOZE'”
16 :;ngm"“‘“ Regd. Office: 801, 8 Floor, G - Block, Complex, Bandra (East), Mumbai - 400 051

_— Shones 0376374 sncm Y0307 7 (Toil-Frée No.)
Date21,12.2023 e S0 R GUTA E-mail: investorservice@trustme.com | Website: wunw trustmf.com
olessiona,Cinema Veriures Privale

Place GUISEON ., cppn SN BH TR 114 RERSHId oy . 37 o6t 35 Notice cum Addendum No. 44 | 2023

of Distribution under Income Distribution cum Capital Withdrawal

E
3
g
§
H uth Indian Bank Ltd.
g

&

TRANSFER OF APPLICATION MONEY DUE FOR

REFUND IN TIlE PHBI:ESS OF RIGHTS ISSUE HELD

ﬂF THE SOUTH INDIAN BANK
INVESTOR EDUCATION AND

PROTECTION FUND (IEPF)

Nolice is hereby published pursuant ta Section 125 of the Companies
Act, 2013 and applicable provisions of the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 nofified by the Minisiry of Corporate Affairs effective from
Saptember 07, 2016 and subsequentamendments thereto.

‘The Bank had made arightissue of equity shares of face value of Re. 1
toils shareholders during February 2017 at a ratio of 1:3. The application
money received and didn't get shares allotted against it was due for
refund on 26" March, 2017 Out of the amount refunded by the Bank, a

few Refund Orders are still remaining unclaimed by applicants. As per
aforesaid provisions, the application money received by companies for
nd due for refund,

mpam for a period of seven years from the date it became due for
 should be transferred to the investor educatien and protection
ey (IEPF).

As required under the Rules. the Bank has informed the concemed
persans through a speciic communication at their address registered
providing the details of unciaimed application money due to them.
Further, the statement eontaining the details of name, address, folio
number/Demat account number, application money due for transfer is
mde avallable in our website www.southindianbank.com Lnder
List of Wit

Desk

ransior of applicalionmoney (o EPF.
The cancemed persan(s) are advised to make claim for the
application money due 1o them, by submitting the fillad up indemnity
form provided along with the above communication or by writing
to Registered Office of the Bark- The South Indian Bank Lid.,
Secrotarial Department, “SIB House”, T.B. Road, Mission Quarters,
Thrissur - 680001, Kerala. Phone: 0487-2429333, 2420020 (extn: §72),
Fax : 0487-2424760 Email: ho2006@sib.co.in on o before 26" March,
2024.In the event the Company does not receive valid claim from the
concerned shareholder(s) on or before 26" March, 2024, the Company
the amountto the IEPF Authority.

CIDCW') option of TRUSTMF Banking & PSU Debt Fund and TRUSTMF Short Term Fund

MUTUAL FUND \mmmm:wmnwmmmmmmsmnmwmmw&:

Date: 21 nmmb« 2023
Naw D

Sdi-
Placs: hi Authorised Signatory

FORW
PUBLIC ANNOUNCEMENT
(Under Regultion 6 of the Insolvency and Bankrupicy Board of Inca
(Insohiency Resoluon Process for Corporate Persons) Regulatons, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ALKAINDIA LIMITED

RELEVANT PARTICULAR!

T Nam=or R Toa Tomies

Dt O oo of crper 2071171987
NOTICE is hereby given that the Board of Directors of Trust AMC Trustee Private Limited, the ATy TG ROCTTE
Trustee to TRUST Mutual Fund (‘the Fund’) has approved the declaration of Distribution under Inoorporsted  regitered
Income Distribution cum Capital Withdrawal (1DCW') option of TRUSTMF Banking & PSU Debt ™ enitcaton No of caports eoir
Fund and TRUSTMF Shert Term Fund (the Schemes’), the particulars of which are as under: AT T T
= | any) of corporale ceblor [ Of. Mia B
Name Plan/Option Face | Quantum | Record NAV ason ira Near Hatksh Suostaton Thane - 401 107
of the Value | of IDCW | Date* ey O T TeSpeC [ 81220
Scheme (Tper | (2 per 19, 2023 of coporate ceblor
. ESTTETeT T S O SOy TS0S207
Sl gy Tehn oz
Direct Plan — Quarterly IDCW e o e DiEmEdra Dhede
TRUS_TMF Qption (P (t' d R: TG 1078.0886 iency professional acting as interim Reg No.: 1BBUIPA-0001/IP-PO0251/
Banking & | Option (Payout and Reinvestment) | tescluton professonal 207720181040
PSU Debt - 9| AOresS and e At o e TRIATESS- AT20T, SUTYaUeap Tovrer, Nr. Naweel
Fund Regular Plan Quan:er‘ly 1ncw 1063.4518 professional, as registered with the Board | Prakashan, Gurukul road, Memnagar,
| _Ophon (Payout and Reinvestment) | kes 5 December Anmedabad, Gujarat - 380052
Direct Plan ~ Quarterly IDCW 26, 2023 Exmall ID: dhelarya@gralcom
TRUSTMF 9 1069.3223 0 dress-—Bharondrar Dty B-065;
Option (Payout and Reinvestment) corespondence wih the Interm Tinium Square, Tral Cross Rod,
Short. P ———— resalulion professional Thalle], Ahmedabad, Gujarat - 330054
Term Fund | Regular Plan - Quarterly 1056.1355 Emai I¢: cirp.akaindia@gmail.com
Option {Payout and Reinvestment) T C3ST Qe Tor SUbTRSSon o G TR
2] CleSses o g, Ty Under Cause (5] | o be ascaraned

#As reduced by the amount of applicable statutory levy, if any

“or the immediately following Business Day, If that day is not a Business Day.

Pursuant to payment of IDCW, the NAV of the above stated
IDCW options of the scheme(s)/plan(s) would fall to the extent
of pay-out and statutory levy, if any.

The Distribution would be paid to unitholders/beneficial owners under the said scheme/plan(s)
whose names appear in the Register of Unitholders maintained by the RTA/statement of beneficial
owners maintained by the Depositories, as applicable at the close of business hours as on the
record date. The IDCW distribution will be subject to the availability of distributable surplus under
the schemes and may be lower to the extent of distributable surplus available on the Record Date.
With regard to Unit holders who have opted for Reinvestment facility under the IDCW Option(s),
the amount due (net of applicable TDS) will be reinvested, by allotting Units at the ex-Distribution
NAV per Unit (adjusted for applicable stamp duty).

Unitholders/Investors are requested to take note of the above.

For TRUST Asset Management Private Limited

(Investment Manager to TRUST Mutual Fund)

of sub-secton (64) of secion 21, ascertaned
by the inerim resohtion professionel

aes of Insoercy Professoal Oemmfie | e asCarnes
1oact s Authorsed Representatie of cred

ina class (Three names for each dass)

TaJ Relevant Forms am
(b) Detais of authorized representalives
are avalable at:

e
higs: /b gowin/homeldownloads Physical
Address: B-605, Tanum Square, Thake Cros
Roa, Theke, Ahmedabad, Gujarat - 380054
Not Applcadle

TWolkce s Pereby gven Tl e W T Fias ordered e commencemert of
corporste nsohency resdmmn poss o the A Incia Linadon 16h Decenber 20

i with o on o
18t January 2024 to the i o professional at the address mentionec agaist entry No. 1
e inanca creiors shall submit ther lims with proof by elecroric means crl. Al lher redior
may submit he claims with proof i person, by past or by elctronic means.

Afinancil creditor belonging to a class,as listed aginst the entry No. 12, shal inciate s cheice
authoised representatve rom among the three insohency professinls itsc agais: enlry No.13
act as authorised representatie ofthe cless To be ascertained in Form CA,

‘Subiission offase or misleading proofs of clam shall ttact penalktes.

(Dharmendra Dhelariya)
Interim Resolution Professiorg]
Limied

I the matter of Aka I
Sd/- Place: Mumbai Regstration Nurmer 18BI1PA-0D11P-PO0251/2017-18/1045
For The South Indian Bank Limited Authorised Signatory Date : December 20, 2023 Date :21* December 2023 A Number. AA1/10480/02290224/105509
Place: Thri i Place : Ahmedabad AFA vald upto 2910212024
Ploos; Theasur JIMMY MATHEW ual Fund investments are subject to market risks,
i Company Secretary read all scheme related documents carefully
(... Continued from previous page)
No. of 0. of %to Total No.of | %to | Propor- | Allocation Allnl:lllﬂrl Ratio of | Ratio of | Number of Total No. of | Surplus/ No, of No. of % to Total No. of | %10 | Propor- [ Allocation | Allocation| Ratioof | Ratio of| Number of Total No. of | Surplus/
Shares | Applications | total | Equity Shares | total | tionate per Allottee's Equity Shares| Deficite Shares | Applications | total | Equity Shares| total | tionate per per | Allotiee's| Allottee's Successiul Equity Shareg Deficite
Applied for | received applied in Shares | Applicant Annllcam to o |applicanty allocated/ Applied for | received lied in Shares | Applicant | Applicant to to | applicant§ allocated/
(Category this Category available | (Before | (After | Applicant Applicant{ (afte allotted (Category this Category available| (Before | (After | Applicant] Applicant}  (after | allotted
wise) Rounding | Rounding | Ratio1 | Ratio2 | rounding wise) Rounding | Rounding| Ratio1| Ratio2| rounding;
0ff) off) off) 0if) 0ff) off)
3.52,000 1 0.01 352,000 021 1470 | 1.469.72 2,000 1 1 1 2,000 530 6,90,000 1 00 6,90,000 042 | 2881 [ 2.880.98 2,000 1 1 1 2,000 {881)
3.54.000 2 002 7.08.000 043 | 2056 | 1478.07 2,000 ¥ 2 1 2,000 (956) 6,96,000 1 001 6,96,000 042 | 2906 | 2,906.04 2,000 1 1 1 2,000 {906)
3,60,000 1 0.01 3.60,000 022 | 1503 | 1503.12 2,000 1 1 1 2,000 497 7,02,000 1 0.01 7.,02.000 042 | 2931 2,831.09 2,000 1 1 ¥ 2,000 (931
3,68,000 il 0.01 3,688,000 022 | 1537 | 153653 2,000 1 1 1 2,000 463 7,14,000 1 0.01 7.14,000 043 | 2,981 298119 2,000 1 1 1 2,000 (981
3,70,000 1 0.01 3.70,000 0.22 1,545 1,544.88 2,000 1 1 1 2,000 455 7,22,000 1 0.01 7.22.000 043 3.015 3.014.60 4.000 1 1 1 4.000 986
3,78,000 1 0.01 3.78,000 023 1578 1578.28 2,000 1 1 1 2,000 422 7,534,000 1 001 7,34.000 0.44 3,065 3,064.70 4,000 1 1 1 4,000 935
3.86.000 1 0.01 3,86,000 023 | 1812 2,000 1 1 1 2,000 388 7,38,000 1 0.01 7,36.000 044 | 3.081 3,081.40 4,000 1 1 1 4,000 419
3.92,000 1 0.01 3.92,000 024 | 1637 2,000 1 1 1 2,000 363 7,60,000 1 oo 7.60.000 046 | 3173 [ 3.173.26 4,000 1 1 1 4,000 827
4.02.000 1 0.01 402,000 0.24 1678 2,000 1 1 2,000 322 7,96,000 1 0.01 7.96.000 048 3324 332357 4,000 1 1 1 4,000 676
4,04,000 2 0.02 £.08.000 049 | 3374 2,000 1 1 2 4,000 626 8,54,000 1 001 854,000 051 | 3566 [ 356574 4,000 1 1 1 4,000 434
4,08,000 1 0.01 408,000 025 | 1704 2,000 1 1 1 2,000 296 9,00,000 2 0.02 1800000 | 1.08 | 7516 | 3.757.81 4,000 1 1 2 8.000 484
4,12,000 1 0.01 4,12,000 0.25 1,720 2,000 1 1 1 2,000 280 9,08,000 1 0.01 9,08,000 0.55 3,791 a2 4,000 1 1 1 4,000 209
4.22,000 1 0.01 4.22,000 025 | 1762 2,000 1 1 1 2,000 238 910,000 1 0.01 9,10,000 0.55 | 3800 [ 3,799.56 4,000 1 1 1 4,000 200
4,24,000 1 0.01 4,24,000 0.26 1,770 2,000 1 1 1 2,000 230 9,34,000 1 0.01 9,34,000 0.56 3,900 3,809.77 4,000 1 1 1 4.000 100
4,30.000 1 0.01 4,30,000 0.26 1,795 2,000 1 1 1 2,000 205 10,38.000 1 0.01 10,38,000 062 | 4334 4,334 00 4,000 1 1 1 4000 (334)
434,000 1 0.01 434000 | 026 | 1812 2,000 1 1 1 2,000 188 10,72,000 1 0.01 1072000 | 064 | 4476 | 447596 | 4000 1 1 1 4,000 (478)
454,000 2 0.02 9.08,000 0.55 3791 2,000 1 1 2 4,000 209 11,26.,000 1 0.01 11,26,000 0.68 [ 4701 470143 4,000 1 1 1 4.000 (701)
4,66,000 1 0.01 466000 | 028 | 1,946 24000 1 1 [ 2,000 54 12,60,000 3 003 | 3780000 | 227 | 15783 | 526088 | 4,000 1 1 3 12,000 | (3,783)
4,90,000 1 0.01 4,90,000 029 2,048 2,000 1 1 1 2,000 (46} 2,000 2 3 2 4.000 4.000
4,982,000 1 0.01 4,92,000 030 | 2,054 2,000 1 1 1 2,000 (54) 14,14,000 1 0.01 1414000 | 0.85 | 5904 | 590393 6,000 1 1 1 6.000 9
5.30,000 1 0.01 530,000 032 | 2213 | 221293 2,000 i 1 1 2,000 213 16,20.000 1 0.01 16,220,000 | 0.97 | 6764 | 6764.05 6,000 1 1 1 6,000 (764)
5,34,000 2 002 | 1068000 | 064 | 4450 [ 222083 | 2000 1 1 2 4,000 (459) 16,66.000 1 0.01 1666000 | 1.00 | 6956 | 685612 | 6000 1 1 1 6,000 (956)
5.44,000 1 0.01 5,44.000 0.33 221 2.271.39 2000 1 1 1 2,000 {271) 17,40,000 1 0.01 17,40,000 1.05 7,265 7,265.09 8,000 3 1 1 8,000 735
6,04,000 3 0.03 1812000 | 109 | 7566 | 252191 2,000 1 1 3 6,000 {1,566} 17,56,000 1 0.01 1756000 | 1.06 | 7,332 | 733190 8,000 1 1 1 8,000 868
2,000 1 3 1 2,000 2,000 17,568,000 2 024 | 36818000 | 2221 [154145 | 734025 | 6000 1 1 21 1.26.000 | (28,145}
6,06,000 1 0.01 6,06,000 0.36 2,580 2,530.26 2,000 1 1 1 2,000 {530) 2,000 2 3 14 28,000 28,000
6,70,000 1 0.01 6,70,000 0.40 2,797 2,797.48 2,000 1 1 1 2,000 797} TOTAL 8798 100.00 | 16,62,14,000 |100.00 | 6,94,000 258 684,000 (0)
6,86,000 1 0.01 6.86,000 0.41 2,864 2,864.28 2,000 1 1 1 2,000 (B64)
(After & i at 66/- per KFIN TECHNOLOGIES LIMITED
consultation with BSE, The category was subscribed by 1,00 time i.e, for 96000 Equity al i 2g0ry ity Shar SEBI Registration Number: NRO0D000221
0 i the Basis of 8 Address: Selenium Tower-B, Plot 31 & 32, Gachibowli, Financial District, Nanakramguda, Serilingampally, Hyderabad — 500 032, Telangana, India.
No. of Shares No. of % to | Total No. of Equity Shares| % to No. of Equity Shares. Ratio Total Number of | _ Surplus/ Tel. Number: +.91 40 E71§ 2?22; | Email Id: beslipo@kfintech.com | Investors Grievance Id: einward.ris@kfintech.com | Website: www.kfintech.com
Applied for | Applications | total | applied in this Category | total allocated/ allotied shares allotied | Deficite Contact Person: Mr. Murali Kishna
(Category wise) received per Applicant CIN: L72400TG2017PLC117549
96000 1 100 96000 100 96000 1 | 1 96000 - For BENCHMARK COMPUTER SOLUTIONS LIMITED
TOTAL 1 100 96000 100 96000 I 96000 - On behalf of the Board of Directors
Sdr-
The Board of Directors of ipany at its meeting held on De 19, 2023 has approved the Basis of Allocation of Equity Shares as approved by the Designated Stock
Exchange viz. BSE and has authorized the corporate action for issue of the Equity Shares to ful applicants. The CAN- llotment a otices will Dhananjay Vrindawan Wakode
e . . i Date: December 20, 2023 Chairman and Managing Director
forwarded to the email id's and address of the Applicants as registered with the depositories / as filed in the application form on or before December 20, 2023, Further, the | pia e yambai DIN: 02286601
instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or before December 20, 2023, In case the same is not received within two Working
Days, investors may contact at the address given below. The Equity Shares allocaled to successful applicants are being credited to their beneficiary accounts subjectto | THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR THE BUSINESS
days romihecate of he closure of e sue, e N genchmlark ComtrSoons Lied b opsng, b lo'rgégxlet(conﬂitior:)sl‘ PG e o oty Tt i ;he“i’msgec(us s e Rt o
. . . . . ompanies, Mumbal. The Prospectus Is available on the website of SEBI at www.sebi.gov.n, tie website of the Lead Manager at www.beelinemb.com, website of the BSE
mr‘:‘a'.i I il torms us';a a..: ot meanings assigned to them in the Prospectus dated December 07, 2023 (*Prospectus’) filed com and webste o lssuer Company &t sl St ok e o
with Registrar of Companies, Mumbai. details, toand rely on Rlsk Factors” beginning on p D ith ROC. The
The detals of the allotment made woLld also be hosled on the website of the Registrar to the issue, KFIN LIMITED at com, All uture | Equity i i fies Act the Aot or ities aw in Unit sold
ly the Firsy/ of i , number: i ‘to, or for benefit of, “U.S. persons” i d ities Act), Dli"
icati i the Registrar given below. i i ities Actof 1933. P |
dinanci 48 in =
g -r @ o9 o o® o aree o
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TRANSFER OF SHARES OF FLAT NO, 3744,
KALPATARU AURA, LBS MARG,GHATKOPAR|

2) Mr. ANIKET SUDHIR DESHPANDE cre he
any legl hers of Late Shi Sudhi Gangadhar
Deshpande and Late Snt. Sushma Sudi

hapnde, wio were the ot owner of Fla
No. &4, of Tower No. 3F named Jasper,
admeasurng about 9468 sq. meters buitup
area (18.87 sq. meters carpet area), and
Registered Holder of Ten (10) Fully paid up
Shares of Rs. 01 each bearing Distnctie
Narbers fron 151 to 160 (s inlsie] urde
Share Cetfcate No. 016 dated 12h Janiary,
2016 n Kalpearu Aura Bldg. No. 3 F, G, H, |
Co-0p Housing Society Limited {nereinafter
et 1o 38 b “5ad S, it

. 168

168 A/33 & 158 G (Psn) zl LBS M

Ghalpar ) Morksi 000 (1 aﬂev
referred to as the aid Flat”

As per the Form o' Nommslmn dated 30‘"
Octot 1, and the provisions of the Hindul
Succession Ad, 1966, the legal hers mentoned
below are entited to 50% share each in the Said|
Flat. Mr. ANIKET SUDHIR DESHPANDE, has|
released, relinquished and disclaimed his 50%|
undivided share, right, ttle, interest and claim in|
the aforesaid Flat by entering into a Release|
Deed through His Conslivled Pover of Atomey
Holder Mr. SANKET SUDHIR DESHPANDE.|
In view of the above, Mr. SANKET SUDHIR|
DESHPANDE is making an application
befoe the Society for transerring the 100%
right, tide & interest of the said Flat and Shares|
(Share Cetificate No. 016) of Flal No. 3F4d,)
Kalpatara Az, LBS Verg, Mumbai, Ghelkoar|

interest of the deceased members in the|

o . AN e — = of e Society wilin a period
@ SR oS TR o R e A 00| e o o SURYODAY | e =wifer st e v i 15 Gy fom e plcton of s o
(Wt FrE) S Fem 23(y) weartw ferfet fetw — N ; . Wit copies f such documens and alhe proos
(wrteie) T, 2003 v frm ¢ T S o | o v 088882 A BANK OF SiLES | 1% . watera: 1407, e 2, wfe 5.5k, e v, A ey, | in suopont of isherheir cimsiovjectons for
) 0 ¢ RSl [l o e P HE-¥ 005, HSTTE: 75432 FUHTR200 CTETHZE 53 ansfer of Shares and inerest of te decesed
SAfrepTaTd qTSHTE TihTae ATET Sdeiel 38, e fAtziE W member in the capital/property of the Society|
— — — ia Register AD post OR Spegd PosL. Address (o)

AR AT = B il send Clams/Objcion is Pammar Legalism,

! _ Advocates, Consultants & Attorneys,

T TR () [ e et e [ -, e o, b e s, | [, i e 3 nmmﬁwﬁwaﬁw T 1 [T 2 37, 00| [C-2010, C Wing, Station Plaza, Station
o . %,¢ ~T, Y@l AT, STl Uferelied, STei waen Hid, sl e e (o e o | . . v i, -vorton. | [ w,mu) i . et e SR s e i s st s Rk i (werie) T, | [Road, Bhandup West, Mumbal 400078,
P AE-¥000R3. BECE etk 2002 =0 Fram 3 weaTE FeW 43(12) ST SN e @ fada Feen ai mm/m If no claims/objections are recaived within|

=, e, Hary, i it e g e e 0 feawin ST 2 o i A e i S, @, % $r o s wima o | (e perod pescrbad above, e Sodly sl bo

form s ome (ws—m/mmi

e 5.~ 03, oI - AT HE., Jersh I, T S A, e, b mtw X s ), et = T FH WY ‘W o ferraidl $e (wewieite) s, 200% 3 P & | |oen in such mamner as s provided under|
ag, aifearett afEem, mATTE-%00022 ¢ | e e e ard | ek e 7 ¢ SR T S S s el S N AR tne byedavs f tre Saciety. The amsloiecions,

" " : T it w i oot/ | T el wmvﬁwﬁzm o s | e e | |1 any, feceied by us for anser of Sraes and
VITE I WY (HE - hetaR /ARuTERet) Licad Jote-R0t¢/touco © | 052038 T 24,08, 2023 TR PRTETE) intrest of the decaased member in the capitzl
eRe 401, R - ., el A, A e A, e, | (¢ | T v o e g g e o, 5 ©) s w8 - bkl are e od W
’ o ooy . :
teré, sifiae 9fTem, WETE-¥00083. {4 chelarya@yanoo.coin ) e e e A copy of the registered byedaws of the Sociely

A = A0 RS F.UR, ABHAC + GCll HACl], Ghes feea A1 .36 ALAL S [ o
1T g1 R (W -heieR /aruTheat) 0 :;V: za sl - | ﬂ%ﬂﬁﬁm -0, R wdsn, i -8 A mwwﬁmummmwwﬁéﬁwm e 25 A, T, o e/ 2(9) T | (e Socely OFice bebveen 10 am o 05 pmi
T .8~ 0%, USHE -39 FE1., Jeiofl F, H1é e A, sifeeed], e o s R e s il @ 35 et e 1 [ e g ot Mcalonmhemnl me
$-vor wd i i dindagonatcon it A o it e s S 1 g 3 1 oparcn,

e, sitfiarett 9fvem, weTg-¥00043.

s | et e st i

e0n 309

. R 2 ¢ T R T S S 5T ST A AT e 3 e e 39 e
weFE T 3

free to deal wih be sheres and interst of e
ased menber in e captalprogerty of te

| e e st

i

Vot 20er

O HEET 3 ATt ArerT vt 2| s G o0 w2 e T SRR e S W #, getea Wi s i ffee aerns 3w aie s wEie @ e, w9, 159 Advms,comullanls&Amrnhys

. il — 3 e () % e () i et o 10, ing, Staion lza, Staion Road,

ATl HEATER 3 SRl TN e | G - EEL, e @i, w e TomTor: AT, fi: 27.93.20%3 /g s, At e S a fotwessta e Mumbal 4000, 2112202
e T 72.30.0%.20%3 o 3 1w | B.3-v 0%, yerrsten, § fi, | | va [ e st sfid e

ST Footar /AR SO FeETT SFTH 9% §ad HA 31 1, Fel ACHIHE HIAE HTER H T A HEL AR

GALIS

se i T s

.0%, 50,43/~ (¥ A o@ | g TR, @iz %, (e ek )
T B T S ) i | EEl. T, A1 e TR, | [ s e Fates: ips bl gov.nhome/downloads
W et fraefl afyeam- @) sfuga sl areafasw e di-row, zvzfm wasw, weiw
s T i . axocozf, @ v swer Fia S, w, ST, TAE-3000nY. AL AH qe
< @ 3. FIEETETTET 224 2015000 izl ‘gﬂaﬁg" e 3 s 2o an ot ), s e TN S ) T S e S ¥3%%0%00, oa? ¥0£03200, FTHTE: http//wwwshrlramflnanceln :ﬂ?ﬂﬂ'cﬁ 3 mm wrre%wv
et i £2.22.2033 wE-v0t A e e o e R, 2033 6 e . a1 o fee vz, i, Sd-500033. vmen wratera: Wi Fite T, T F.00, 1083, & Hl,
g Td ¥ 9 @s. st $fen fefisen i 4 wafw sk ), T % 10 W g T ST ™ oy il “3 ﬁﬁéwaﬂi
s g oy ge— = ﬂmtﬁ,?u?xmhw@wmw}wﬂm e » ST, ’ . .
STt 1, TR TR PO ST 5 T ST G| [+ st et e e s i s v ey e (Fram ¢(w) = & (%) <ft g ) oI ATeTERA Rt forsht ge
HIVATE ST ell ST W TGE T ST e ferfieese [ (= w0 i e s i o o 6 i e i s s | Sy et 3 6, e R gfem weee fafiies wiedt, e smien s g wee fafieas
S R, FAGT HE A A o, g Ao deam :’;}:azm;;r;kwawm*ﬁmwwmwmmmwmmww AR AR ST SR, I ST e e Rafie A e s e feiee s 20992032 9T
AT e FeeieHTa HEETEAT HoH 13 o IUhod (¢) WG | |aema o g e o deww e o, 30.92.2033 TSt AT \ﬂqu"-‘ L Wgﬂ;}
N (e ) wgatum
WF . sinf gea i e ey o it farargfdt See ofae 2002 ferergfedt
- :Haé Fﬁ/_ b e . s | - 000 /) -, nmﬁw?w ‘7 2 /r09c0 ( )W QOOQW' Q(?)_QT é
ete: 29.23.20%3 v R R | | e m oveo 0% <hos e rovecs | | TR S 9 FoR: ShoreR S SfEETin 39 gE 2w ¥ s 6, mwhﬁﬁam/mm—m
st ok zon <l MWWWWWWWWW@(WW%WW%)WﬁW
i Seretent 3TTE ST @ieft T herel eigR d g ST ErEATE fefies F 37 sl @iell e T8
_ al  oworme T | || ﬁmgﬁiﬁ%w,?o?xﬁ:ﬁv??\.oo%g?oom.wﬁq@ﬁéa@,aﬁsﬂ%&mmaﬁﬁv}
A S, FefaR @ SHER, 23 TEH, T AT @Y 9o o a0 ST, JE SR, SR 5ol @
1\' wﬁi’%ﬂr mm (o) . 3
R0 [ s R s | <olaa/ar | eowy | ocows | @ FA T S Atfed g Tl S
WWWW s/zea @’};g.mm 2% <o S ger ernj:a goug | 490839 | 9 HAGR /T -hear /AR | 23(R) AR w:l::% amﬁmg: :;mw ferermareht w:amﬁ
30 | 4. Treiveiel AR S 30/49/23 | sous | 490330 | 2 [T AT e AT (®)a (3%) awfer | afr@a | & fftero
qmmmmm 39 | 57 Af¥eig TmeRd AR | 20/99/23 [ gou | 49030 | 3 = amafan e fuiiscy
?Wﬁfl‘;’““ O, %20, 0%, 3%, 32 |9, O O Ty 2ofa3/2s [ aows | cormu [ o 2. off. gera A e ol 2o UfE, | @Rt .03, @A, | F.44,83,000/— (7 | S @HEEA W | %0
e o SRR [y [, g Wi IR 20/99/23 | &0y | <goean | 3 /o2, 7, 2033, wea gEw W (g | R e A | ReEER g L | 2¢evs0r03¢
EaAbi 34 |9, o e TS zofaa/33 faowe | waesz [ 4 wfte T T, du | 29042034 T | 9e) vevE g, B FCE) Atz iwtua [ | 202eft
W] o [ETan— — e — p— T A ] 20/19/33 | Gowe | waeez | 2 B e, e e | SR RN
= [ s || [ 36 | AN S ARy awAs 20/49/23 | fout | wugwz | 3 Fiffrea waty, wa, gad- GO N il dreft amafa | T : 53 S
w. | [3o[F. oormeae ola3/33 | one | Lweat [ 2 *%00022. wRE bl ;Eﬂ:\zaég;'m:: 6.!0,000/7(% o | 3400 | For
9| 4. = Rt 20/99/23 | g3t Ls3ue | 9 3L ST ST S 20/99/23 | foto | 990l3u | 3 2. ofielt \TEE gere et > 1 3T T BT HT) e ferfiree. fami:
PR ER ks FTYCXTETN T T ICETT N [ EC e s e 2093723 | goga | utowo | 3 20¢, 30 T, veft o g:;w’*v“;/n; z’gﬂ“ﬁ“ﬁ“ﬁ“ma i - 3;50?'?0?;
3 [ A, A o FEHTE 20/99/23 [ g3t fo303 | 2 o | R forwerg atde 20/49/23 | go82 33889 | 2 T, SETé afe e, 7w il B : |.2¢
il : anfor gfemn: swye: | T O (§8) | Ao
PEER corcnotnd 20/93/23 | 603t | G303 | 3 o | <. et < s 20/99/33 | 5083 | wsaws | o o , wm, 7| o e i N (RS
[ | aoaa/as | oo | ever [ 2| [ [ e aofo/ay [ eoey [ wwa T3] | | socere R B e &) ey, 3w
& |3 S g 20799723 | G | wreae | 3 3 [, Az aEe 20/99/23 | 6063 | wsqws | 3 — Q) wie e | U TR mw | BR300/ R
5| 4. tromEE argd aerE | 20794723 | £owd 2934¢ | 2 9% | S, eI ATgNT AT 20/99/23 | fot¥ | ©lgeR | 4 avan famie = e wwn o A FEm | T afgeiE: S | 3 ar wae | OF O #
o[, < e e Ro/99/33 | dowz | wisas | 3 | |24 ]2 sRmwEmy 2o/99/23 | Ror | wizez | 3 3T, 2033 L sifem ariva: 1
)|, srevm <oig e 30799/23 [ dowd wgawo | 9 e, | o, ST AR S 20/99/23 | gogy R3Ley | 2 R IuATEUR fires gt o) ST, 03y A 00E0%02000894(%
S0 | 20, e R AR 30799723 | 608 weawo | 3 o | . SR St Exma 30/9%/23 | okf | 303 | 9 AT ‘snfor iauft fereg 4 . N
Famy Rlsassis
a9 |0, P e R 20/99/23 | towy | wwwso | 3 | [0 5. o daxgwma 20793733 | &oks | 3ov3e | 2 s s e . FROTT | rmioon 000
52 | 4. T e e 20/99/23 | 6wy | i3a1 | 2 | [8% @ e dax g Ro/%3/33 | wors | sovee | 3 = & p—
23 [, 3Rt g e 2o/99/33 | tows | 993w | 9 | oy aramy v otar ot ar e sfeer aRieT e Areer e T R00% () s e o
ay ;?ﬁ“;sm :o;w;n o8y | 99999 [ 3 | cofovamer v e g ey e e T/ e e S ey || SOTAR/AOTeRA /ST A 32 gfem avara aa s i, §-feremarean awaigd sraid 0e.2¢.33 7 waramg = g o]
qu AR MEHArs R0/99/33 | &o¥E& 303980 2 =
9 |30, g e o 20/99/23 | fove | do3ave | 3 it o o s Wmmmﬁmwﬁm %ﬁﬁ/ﬁﬁ#ﬁmﬁﬁmﬁlﬁammﬁwﬁamw#ﬁmﬁﬂ
a0 | . Fera A e zo/3323 [wowo | qowor [ 4 | o o il E*“fi:""im " ‘m‘” ;‘ T m:‘m" 249302023 | | roriedy cemun 7 guiferan Tt fobe e et reTvATe StftreR g SRS T . ST fora s e
. ki xﬂ%’f:m Z:;::;Z: 2::‘; ::’:;’:X : g Ao A sae | [ R Hiege w.fer. @t (https:iwww.disposalhub.com) demmsear wenfer et wmEer. fasfrea wfww fama
20 [ QU TR 2033723 | toto | wovay | 9 T e e, L || iRt sfur faferar wmey vvars fewmon, ﬁﬁmmﬁaﬁmﬁmmm (https:/iwww.disposalhub.com
3 | . S R e 20/91/23 | oo | bowwy | 2 Aot | | R o wE— https:/www.s| g T e wuch W, S Hiegee
22 [, v e e 20/33/23 | fowo | bowar | 3 3023 3 i
23 | A AR g e | 20/99/23 | ows | 893w | w .
2 [, et S T 20/39/23 | koua | s93wos | 2 I.m*') 40 AR ATEHRAYA S fvh HTehieAT 9] ShievaTage Sifad et
T e e freer) vt || fow g /- g s
2w | . g T EraR 20/99/23 | tou¥ | Solewt | 4 ererea e . 5. femin: 22.82.20%3 st W ffies




